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Report in connection with 0.A. No. 105 of 2023 (Earlier 0.A.No.571 of 2022 PB) of 

Hon’ble_ National Green Tribunal (NGT), Southern Zone, Chennai order dated 

The Hon‘ble NGT issued order on 08.04.2024 in 0.A. No. 105 of 2023 (Earlier 0.A.No.571 of 

2022_ PB) directed “the Andhra Pradesh Pollution Control Board has to inspect and file a 

report of compliance before the date of next hearing”. The date of Hearing is on 16.05.2024. 

The copy of the Hon’ble NGT Order dated 08.04.2024 is submitted as Annexure-lI. 

In this regard the following are submitted: 

The APPCB has reviewed the status of implementation of the recommendations of the Joint 

Committee constituted by the Hon’ble NGT in O.A. No. 571 of 2022 by the M/s. 

Visakhapatnam Port Authority, Port Area, Visakhapatnam and M/s.Adani Gangavaram Port 

Limited, (M/s Gangavaram port), Gangavaram(V), Pedagantyada (M), Visakhapatnam 

before the External Advisory Committee (Task Force) of A.P. Pollution Control Board, Head 

Office, Vijayawada and issued directions to M/s.Visakhapatnam Port Authority(VPA) and 

M/s.Adani Gangavaram Port Limited(GPL) on 27.04.2023. Copies of the directions issued to 

M/s.Visakhapatnam Port Authority and M/s.Adani Gangavaram Port Limited is submitted 

as Annexure-II. 

The APPCB Officials inspected M/s.Visakhapatnam Port Authority on 06.05.2024 and 

M/s.Adani Gangavaram Port Limited on 03.04.2024 and verified the compliance status 

with the Board directions. The Compliance status submitted as follows: 

A. Compliance status of the Task Force directions issued to M/s.Visakhapatnam Port 

Authority vide Order dt:27.04.2023 is submitted as follows: 

S.No. Directions issued Compliance Status 

1. | As committed, vide letter 

dt.23.02.2023, VPA _ shall complete 

construction of additional covered 

shed - 1 at R11 area and shed -2 at 

VPA completed 3 storage sheds at R- - 

11 area (Shed-1 & Shed-2) and at R -2 

(Shed-4) out of 4 sheds. The 

construction of shed -3 at R10 is 

R11 area by October 2023; Shed - 3 at 

R10 area by July 2023; shed - 4 at R2 

area by September 2023 and 2 

covered storage sheds of size 200m x 

40m x 17 mand 200 m x30m x 17m at 

R6-R9 areas for storing the dusty 

cargo by September 2023. 

under progress and proposed to 

complete by 30.06.2024. 

During inspection it was observed 

that the VPA has started storage of 

dusty cargo in R11 -Shed-1 & 2. Not 

started storage of dusty cargo in shed- 

4. 

VPA shall maintain display sign boards 

intact at berths and cargo stocking 

area showing the details of the berth & 

cargo being handled. 

VPA provided display sign boards at 

cargo stocking area at PPP operator 

berths and VPA operating berth areas. 

As committed, VPA shall complete 

installation of PLC based MDSS system 

at the remaining dusty cargo stacking 

VPA provided PLC based MDSS system 

at the following areas: 

i) WOB area, ii) S-4 area, iii) L-9 & L- 
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areas by June 2023. 17 area, iv) R-2 & R-5 area, v) WQ-7 & 

8 berths, vi) NH yard & TINA godown 

area, vii) Near MG gate and along 

coast guard office area. 

VPA shall continue to clean the 

internal roads on a daily basis. 

VPA cleaning the internal roads on 

daily basis by 3 no. of Mechanical 

Sweeping machines as_ well as 

manually. 

VPA deployed 80 No.s of NPWs (Non- 

Permanent Workers) on regular basis 

for cleaning of internal spillage of 

cargo, roads and drains. 

VPA shall ensure implementation of 

directions dt:23.02.2023 issued by 

them to PPP operator M/s. VCTPL 

regarding placing of sign boards 

(demarcation) on each _ container 

representing type of material stored in 

the container. 

VPA implementing the directions 

dt:23.02.2023 at PPP operator M/s. 

Visakha Container Terminal Private 

Limited (VCTPL) regarding placing of 

sign boards (demarcation) on each 

container representing type of 

material stored in the container. 

VPA shall expedite implementation of 

the following recommendations made 

by the Joint Committee as reported in 

their final report dt. 13.12.2022 

submitted in 0.A. No. 571 of 2022 to 

Hon’ble NGT: 

Compliance report submitted by the 

VPA is submitted as Annexure-lIl. 

The Port shall implement semi- 

automatic coverage system of 

Tarpaulin in dusty cargo Transporting 

trucks/wagons. VPA shall submit 

action plan for its implementation 

within one month. 

M/s. Vizag General Cargo Berth Pvt 

Ltd has provided semiautomatic 

tarpaulin coverage system at VGCB. 

VPA informed that it is not feasible to 
implement semi-automatic coverage 

system of Tarpaulin in port area at 

present due to electrification of 

wagons and also informed that they 

are covering R&D yard area manually 

with tarpaulins. 

b) The Port shall ensure coverage of 

Tarpaulin all sides of dusty cargo 

Transporting trucks/wagons, 

including rainy season to avoid the 

spillages. 

VPA ensuring coverage of Tarpaulin 

all sides of dusty cargo Transporting 

trucks/wagons, including rainy season 

to avoid the spillages. 

The Port shall ensure covering of 

dusty cargo carrying trucks/wagons 

with tarpaulins tightened at all sides 

with ropes and shall avoid overload of 

dusty cargo material. 

VPA ensuring covering of 

trucks/wagons carrying dusty cargo 

with tarpaulins tightened at all sides 

with ropes and during inspection, it is 

observed that all the trucks carrying 

dusty cargo are covered’ with 

tarpaulin. 

The VPA collected an amount of 

Rs.1.10 Crores from stevedores and 

PPP operators for not providing 
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proper tarpaulin coverage to the dust 

cargo stacks for the period from Oct- 

2023 to Mar-2024 

Non coverage of _ stacks with 

Tarpaulin, penalty collected Rs1.10 

Crs from trad 

d)| The Port shall maintain web cameras | VPA maintaining web cameras at 

at Tarpaulin sheet covering of | Tarpaulin sheet covering of 

trucks/wagon area, weighbridge, | trucks/wagon area, at weighbridge, 

truck-tyre washing area, entrance & | truck-tyre washing area, entrance & 

exit gate of the ports and _ shall | exit gate of the ports and maintaining 

maintain one month recorded data to | records. 

produce at the request of the officer of 

the concerned authorities during their 

inspection. 

e)| The Port shall maintain coal stocking | During inspection on 06.05.2024, it 

heights as per the APPCB consent | was observed that the VPA is stacking 

conditions. the dusty cargo more than the 

permitted i.e above 6m height and 

thereby causing dust pollution in the 

surrounding area. The VPA and PPP 

operators are not covering dusty 

cargo stacks with tarpaulin properly 

and some of the tarpaulins are in 

damage condition. 

f) | VPA shall complete construction of | VPA completed 3 storage sheds at R- 

closed sheds for storage of dusty cargo | 11 area (Shed-1 & Shed-2) and at R -2 

as per the committed time schedules. | (Shed-4) out of 4 sheds. The 

construction of shed -3 at R10 is 

under progress and proposed to 

complete by 30.06.2024. 

During inspection it was observed 

that the VPA has started storage of 

dusty cargo in R11 -Shed-1 & 2. Not 

started storage of dusty cargo in shed- 

4. 

g)| The port shall maintain Standard| VPA is maintaining Standard 

Operating Procedure for | Operating Procedure for 

transportation of cargos through /| transportation of cargos through 

trucks/railway wagons for Tarpaulin | trucks/railway wagons for Tarpaulin 

covering of loaded trucks, security | covering of loaded trucks, security 

check before exit. check before exit. 

h)| The port shall ensure vehicles fitness | VPA ensuring’ vehicles fitness 

certificate issued by the competent | certificate issued by the competent 

authority for incoming trucks and | authority for incoming trucks and 

outgoing (loaded) trucks. outgoing (loaded) trucks. 

i) | The port shall ensure that the cargo | VPA ensuring the cargo transport 

transport trucks display _ sticker 

showing valid vehicle _ fitness 

certificate and pollution certificate in 

trucks display sticker showing valid 

vehicle fitness certificate and 

pollution certificate in front side of the 
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front side of the vehicles. vehicles. 

j) | The port shall continue to deploy task | VPA deployed separate task force 

force teams to verify the dusty cargo | team with 25 members for 24x7 to 

vehicle movement to monitor proper | verify the dusty cargo vehicle 

covering of Trucks/wagons with | movement to monitor proper covering 

tarpaulin, covering of dusty cargos at| of Trucks/wagons with tarpaulin, 

stacking yards, spillage of materials, | covering of dusty cargos at stacking 

overloading of Trucks etc. yards, spillage of = materials, 

overloading of Trucks etc. 

k)| The port shall carryout regular | VPA is carrying out regular wetting of 

wetting of the internal roads and shall | the internal roads and removing the 

remove the sludge accumulated in| sludge accumulated in_ drains 

drains from time to time to avoid | regularly to avoid contamination of 

contamination of surrounding water | surrounding water bodies. 

bodies During inspection, intermediate pump 

houses were verified to check the 

quantity of water using for dust 

suppression purpose. The VPA is 

recording the quantity based on the 

number of tankers and _ their 

corresponding capacity. It is 

suggested to provide digital flow 

meter at the outlet of the storage tank 

and maintain records for cross 

verification. 

1) | The port shall upgrade existing truck | The VPA is operating single stage 

tyre washing system to two stage | automatic truck-tyre washing system. 

aucaAuG cere WASES SyS0Eh | wear issuing directions, the VPA has 
tereoriino! aust eUussions. upgraded the existing truck tyre 

washing system covering water 

sprinkling at both sides of the vehicle 

and bottom of the vehicle. 

7. | The Port shall submit quarterly status | VPA submitting the quarterly status 

report on the above directions until | report on the directions issued by 

100% compliances are achieved. Hon’ble NGT joint committee. The last 

status report was submitted on 

22.04.2024. 

The facility maintaining CAAQMS at three locations viz., near GCB area, Near GVMC 

Municipal Stadium & near R&D yard. 

Further, the APPCB has carried out ambient air quality monitoring at General Cargo 

Berth (GCB) area and Municipal Stadium during the period from 06.04.2024 to 

10.04.2024. As per the analysis results, it was observed that PM10 concentrations at all 

the locations on all the days of monitoring except at R&D yard (from 06% to 9% April 

2024), have far exceeded the NAAQ standards of 24 Hrs average i.e., 100 g/m3. The 

PM2.5 values have also exceeded NAAQM standards of 24 hrs average i.e.,60 ug/m3.A 

notice was issued to the VPA for improper functioning of CAAQM stations and not 

QA A 

‘ Environmental Engineer 

A.P Pollution Control Board 

Regional Office, Visakhapatnam

4



meeting the NAAQM standards. Copy of the notice issued to the VPA is herewith 

enclosed as Annexure-IV. 

. Compliance status of the Task Force directions issued to M/s. Adani Gangavaram 

Port Limited vide Order dt:27.04.2023 is submitted as follows: 

SNo Condition Compliance 

1. The Gangavaram Port Limited (GPL) shall 

not stock the materials more than 12 mts 

height where MDSS system is available and 

shall maintain stack height of 10 meters at 

manual stack yards 

AGPL is ensuring that the stacks 
are not exceeding the permitted 

height of 12 mts where MDSS 

system available and maintaining 

stack height of 10 meters at 

manual stack yards. 

The Gangavaram Port Limited (GPL) shall 
maintain fully mechanized handling 

equipments for loading and unloading 

operations for dusty cargo to the maximum 

extent possible. 

AGPL adopted and implementing 
the mechanized handling for 

loading and unloading operations 

of dusty cargo to control the dust 

emissions at Berths & all 

operation areas. 

GPL shall ensure continuous compliance of 

the following recommendations made by 

the Joint Committee as reported in their 

final report dt. 13.12.2022 submitted in O.A. 
No. 571 of 2022 to Hon’ble NGT 

Compliance report submitted by the 

IAGPL is submitted as Annexure-V. 

The Port shall maintain the 16 no’s of 

already established semi-automatic 
coverage system of Tarpaulin in dusty cargo 

Transporting trucks/wagons 

AGPL is maintaining 19 No. of 

semi mechanized truck tarpaulin 

covering stations at various 

locations within the Port and 
ensuring all the outgoing cargos 

by Trucks are covered with 

tarpaulin 

The Port shall ensure coverage of Tarpaulin 

all sides of dusty cargo Transporting 

trucks/wagons, including rainy season to 

avoid the spillages 

AGPL ensuring that the tarpaulin 

is covered in all sides of the truck 

and tightly tied with rope. 

The Port shall ensure covering of dusty 

cargo carrying trucks/wagons’ with 

tarpaulins tightened at all sides with ropes 

and shall avoidoverload of dusty cargo 

material 

Covering the outgoing 

vehicles with tarpaulin. 
cargo 

The Port shall maintain web cameras at 
Tarpaulin sheet covering of trucks/wagon 

area, weighbridge, truck-tyre washing area, 

entrance & exit gate of the ports and shall 

maintain one month recorded data to 

produce at the request of the officer of the 
concerned’ authorities during their 

inspection, as being monitored 

throughintegrated security control room by 

GPL 

The facility is maintaining web 
cameras covering operations at 

different locations and connected 
to Integrated Security Camera 

Rooms. 

The Port shall 

heights as per 

conditions. 

maintain coal 

the APPCB 

stocking 

consent 

AGPL is ensuring the coal stacks 

not to exceed the permitted 

height of 12 mts where MDSS 
system available and maintaining 

stack height of 10 meters at 

manual stack yards 

CVA oe 
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f. | The Port shall maintain Standard Operating | AGPL following Standard 

Procedure for transportation of cargos | Operating Procedure for 
through __trucks/railway wagons for | transportation of cargos through 
Tarpaulin covering of loaded _ trucks, | trucks/railway wagons for 
security check before exit. Tarpaulin covering of loaded 

trucks, security check before exit. 

g. |The Port shall ensure vehicles fitness | AGPL is following this direction by 

certificate issued by the competent/|controlling the trucks at the 

authority for incoming trucks and outgoing | entrance of the gate. 

(loaded) trucks. 

h. |The Port shall ensure that the cargo | Complied. 
transport trucks display sticker showing 
valid vehicle fitness certificate and pollution 

certificate infront side of the vehicles. 

i. | The Port to extend necessary support to the | --- 
Traffic Department to exhibit no parking 

zones along the both sides of road between 

ROB (Road over Bridge) near Gangavaram 
Port to NationalHighway via Y-Junction & 

Jug junction. 

j. | The Port shall continue to deploy task force | AGPL has constituted a dedicated 

teams to verify the dusty cargo vehicle | a task force team of 25 members 

movement to monitor proper covering of | to monitor the dust cargo vehicles. 

Trucks/wagons with tarpaulin, covering of 

dusty cargos at stacking yards, spillage of 

materials, overloading of Trucks etc., 

k. |The Port shall carryout regular wetting of | AGPL is operating a PLC based 

the internal roads and shall remove the| Mechanical Dust Suppression 
sludge accumulated in drains from time to | System comprising 176 No. of 

time to avoid contamination of surrounding | cannons for wetting the stacks in 

water bodies. the stack yards. 

Deployed 20 No. of tankers for 

dust suppression and ensuring 

continuous wetting of internal 

roads. 

]. | The Port shall upgrade existing truck tyre | AGPL has provided 2 nos. of truck 

washing system to two stage automatic | trye washing facilities. 

truck- tyre washing system to control dust 

emissions, within six months as committed 

m. |The Port shall submit quarterly status | Compliance status for the 1st 

report on the above directions until 100% | Quarter (April 2023 to June - 

compliances areachieved. 2023) was submitted = on 

04.04.2024. 

The facility is maintaining CAAQMS at three locations and as per the CAAQM data the 

facility is meeting the NAAQM standards. 

The APPCB, Regional office, Visakhapatnam will submit latest compliance report to the 

Head office, APPCB for further review on non-compliances and for taking necessary action. 

Submitted. 

Enc: a/a 
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Item No.12:- 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
(Through Video Conference) 

 

Original Application No.105 of 2023 (SZ)  
[Earlier O.A. No.571/2022(PB)(LP)] 

  
 

IN THE MATTER OF: 
 
 
Lakshmana Guntreddi. 

…Applicant(s)  
Versus 

 
The Chief Secretary of Andhra Pradesh and Ors. 

....Respondent(s) 
 
 
Date of hearing: 08.04.2024. 
 
 
CORAM:      

 

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER      

 
 

For Applicant(s):  None.  
  
 
For Respondent(s): Mrs. Madhuri Donti Reddy for R1, R4 & R5. 

Mr. S. Diwakar for R2. 
Mr. M.R. Dharani Chander for R6. 
Mr. Somayaji, Sr. Adv. along with 
Mr. S. Sai Sathya Jith for R7. 
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ORDER 
 

 

1. Today, there is no representation for the applicant. 

 

2. The reports of both the Respondents No.6 and 7 are filed. 

 

3. The Andhra Pradesh Pollution Control Board has to inspect and 

file a report of compliance before the date of next hearing. 

 

4. Post the matter on 16.05.2024. 

 
 

   Sd/- 
Smt. Justice Pushpa Sathyanarayana, JM 

 
 

  Sd/- 
Dr. Satyagopal Korlapati, EM 

 
 

O. A. No.105/2023 (SZ)  
08th April, 2024.AD.  
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ANDHRA PRADESH POLLUTION CONTROL BOARD
Paryavaran Bhavan, Head Office, Opp: JAMAC Housing Complex,

APIIC Colony Road, Gurunanak Colony, Vijayawada - 520007.
Phone: 0866-2463200,  Website: https://pcb.ap.gov.in

 

Order No.724/APPCB/HO/ERM/OA571/VSP/2021-                      27/04/2023
 

DIRECTIONS
 
Sub:APPCB – HO - ECS -  M/s. Visakhapatnam Port Trust, Port Area, Visakhapatnam –

Joint Committee observations in O.A No. 571 of 2022  - Hon'ble NGT, New Delhi order
dated  19.12.2022  in  O.A  No.  571  of  2022  –  Show  cause  notice  issued  –  Reply
furnished  - EAC hearing held on 14.03.2023 - Directions - Issued - Reg.
 

Ref: 1. Consent Order No.APPCB/VSP/VSP/45/CFO/HO/2017, dt.11.05.2017 & 
renewal order dated 13.04.2022. 

2. Show Cause Notice Order No. 724/APPCB/ERM/TF/V/SP/2023 Dt. 10.02.2023. 
3. Visakhapatnam Port Trust reply submitted on 23.02.2023. 
4. RO report dated 10.03.2023 
5. External Advisory Committee (Task Force) meeting held on 14.03.2023. 

***
 
WHEREAS, you are operating the port facility in the name & style of M/s. Visakhapatnam
Port Trust at Visakhapatnam. The port is located in an area about 1875 acres.
 
WHEREAS, the Port is having 18 Nos. of berths at Inner Harbor denoted as EQ1 to EQ 9
berths, WQ 1 to WQ 5 berths, OR 1 & OR 2 berths and Fertilizer berth. The port is also
having 6 Nos. of berths at Outer harbor denoted as OB1 & OB2 berths, SPM, VCTPL, OSTT,
NOM, LPG and MPB berths. 

 
WHEREAS, M/s. Visakhapatnam Port Trust (VPT) is handling dusty cargos like Coal, CP
Coke, Pig iron, Steel, rice, Wheat, Alumina, Caustic soda. Palm Oil, maize, Sulphur, Urea,
Gypsum, Liquid  ammonia,  LPG,  Timber  logs,  Manganese  ore,  Bitumen,  Methanol,  POL,
Crude oil, Iron ore, Containers, Coking coal, steam coal, toluene and Lime stone etc. 

 
WHEREAS, vide ref. 1st cited, M/s. Visakhapatnam Port Trust obtained CFO & HWA order of
the Board vide order dt. 11.05.2017 and renewal order dt.13.04.2022 valid for the period upto
31.12.2026 for  handling  of  46.55 Million MT of  cargo/  Annum including 1,00,000 TEU of
containers, duly stipulating necessary conditions & standards.

 
WHEREAS, the  Hon’ble  NGT issued  orders  vide  order  dt.08.03.2017  in  the  application
No.68/2015 to comply with the action plan submitted by VPT and the Board reviewed the
status of action plan and CFO order conditions followed by directions issued vide orders
dated  22.05.2017,  13.12.2017,  08.06.2018,  26.12.2018,  28.05.2019,  02.03.2020  &
07.07.2020.

 
WHEREAS, the Board levied Env. Compensation for Rs. 1.97 Crores on M/s.VPT, as per the
directions of the Hon’ble NGT order dt. 13.06.2020, which was paid by M/s.VPT.

 
WHEREAS, the Board issued directions dt. 21.12.2021 to handle dusty cargo in mechanized
berths, to provide CC cameras at dusty cargo areas including coal yards and connect to the

File No.APPCB-11023/13/2023-TEC-TF-APPCB
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APPCB website etc.,
 

WHEREAS, Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon’ble
NGT complaining that residents of Visakhapatnam are suffering from air & water pollution
problems due to improper transportation of materials by M/s. Visakhapatnam Port Trust and
M/s. Gangavaram Port Limited. 

 
WHEREAS, the Hon’ble NGT took cognizance of the complaint and heard the matter on
07.09.2022 and issued order on 07.09.2022 and constituted a joint committee to verify the
factual position.   The Joint committee submitted the final report dated.13.12.2022   and the
same is communicated to  M/s.VPA
 
WHEREAS, the  Joint  Committee  observed  the  following  non-compliance's  of  conditions
stipulated in the Consents granted by APPCB, pertains to M/s. Visakhapatnam Port Trust:

 
a. The facility shall submit the plan/ drawing showing the earlier coal and other dusty 

cargo stack yards in city interface shifted to port interior areas as a part of re-
organization of the stacking yards which are near to the city interface. 

b. The facility shall construct 2 covered storage sheds of size 200m x 40m x 17 m and 
200 m x30m x 17m at R6-R9 areas for storing the dusty cargo. Action plan with 
timelines shall be submitted. 

c. The Port shall connect the CC Cameras to APPCB website. 
d. The Port shall provide display sign boards at berths and cargo stocking area showing 

the details of the berth & cargo handling. 
e. The facility shall explore the possibility to install tube conveyor system to transport 

dusty cargo to control dust pollution on surroundings effectively as the facility located 
in Visakhapatnam city and also receiving complaints from the nearby residents on air 
pollution problems and shall submit the action plan in this regard. 

f. The facility shall install PLC based MDSS at all dusty stacking areas and shall report 
implementation progress every month to ZO, Visakhapatnam and RO, 
Visakhapatnam. 

g. The facility shall clean the internal roads on a daily basis. 
h. The terminal shall put sign boards (demarcation) on each container representing type 

of material stored in the container. 
 

WHEREAS,  the  Joint  Committee  made the following  recommendations  pertains  to  VPT,
Visakhapatnam:
 

a. The Ports shall implement semi-automatic coverage system of Tarpaulin
in dusty cargo Transporting trucks/wagons. 

b. The Ports shall ensure 50% of coverage of Tarpaulin all sides of dusty
cargo Transporting trucks/wagons, including rainy season to avoid the
spillages. 

c. The Ports shall ensure covering of dusty cargo carrying trucks/wagons
with tarpaulins tightened at all sides with ropes and shall avoid overload
of dusty cargo material. 

d. The Ports shall provide separate web cameras at Tarpaulin sheet covering of 
trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit gate of the 
ports and shall maintain one month recorded data to produce at the request of the 
officer of the concerned authorities during their inspection. 

e. The Ports shall maintain coal stocking heights as per the APPCB consent
conditions. 

f. The ports shall maintain Standard Operating Procedure for transportation
of cargos through trucks/railway wagons for Tarpaulin covering of loaded

File No.APPCB-11023/13/2023-TEC-TF-APPCB
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trucks, security check before exit. 
g. The ports shall ensure vehicles fitness certificate issued by the competent

authority for incoming trucks and outgoing (loaded) trucks. 
h. The ports dusty cargo transport trucks shall display sticker showing valid

vehicle fitness certificate and pollution certificate in front side of the
vehicles. 

i. The Traffic Department shall exhibit No parking Zones along the both
sides of road between ROB (Road over Bridge) near Gangavaram Port to
National Highway via Y-Junction & Jug junction. 

j. The ports shall constitute a separate task force teams to verify the dusty
cargo vehicle movement to monitor proper covering of Trucks/wagons
with tarpaulin, spillage of materials and overloaded Trucks. 

k. The ports shall carryout regular wetting of the internal roads and shall
remove the sludge accumulated in drains time to time to avoid
contamination of surrounding water bodies. 

l. The ports shall upgrade existing truck tyre washing system to two stage
automatic truck-tyre washing system to control dust emissions. 

 
 
WHEREAS, vide ref. 2nd cited, the Board issued show cause notice on 10.02.2023 to the
Port  for  not  complying  with  the  CFO conditions,  despite  of  ample  opportunity  and  time
available to rectify the non-compliance's and as per the directions of the Hon’ble NGT.

 
 

WHEREAS, vide ref. 3rd cited, M/s. Visakhapatnam Port Trust submitted reply to the Show
cause notice vide letter dt. 23.02.2023 as below:
 

a. The required drawing showing the reorganization of coal and other dusty cargo stacks
was already submitted to the Board vide Lr.No.IENG / ENV / NGT / 2020 / 336 dated
25.02.2020 was submitted. 

b. VPA  already  constructed  covered  Sheds  at  the  all  areas  and  proposed  for
construction of 4 covered storage sheds in Port area and the work is in progress. 

c. Due to National Security problems with INDIAN NAVY VPA unable to connect the CC
Cameras to APPCB website. 

d. The display sign boards were provided as instructed. 
e. VPA handling the cargo through closed conveyor system from outer Harbour to Inner

Harbour and from Inner Harbour to Outer Harbour under mechanization of Berths and
not causing any dust pollution.   Provision has been made for closed conveyor for the
berths those under mechanization Program.  Regarding tube conveyor, there is no
possibility for installation of the same in VPA, due to nature cargoes.  

f. VPA provided MDSS i).WOB area, ii) S-4 area, iii) L-9 & 17 area, iv) R-2 R-5 area, v)
WQ-7 & 8 berths, vi) NH yard area, TIN godown area, vii) near MG gate and along
coast guard office areas.  PLC already installed at West Ore Berth area.  Work Order
issued for installation of PLC at the other areas and the work is in progress Expected
date of completion is June 2023. 

g. VPA deploying at an average of 80 Nos /day NPWs (Non-permanent works) for 
cleaning of cargo movement internal roads in Port area on daily basis and a 
mechanical sweeping machine is being deployed on the city front roads.  

h. Instructed the PPP operator M/s VCTPL and the concerned of Container Freight 
Stations to provide the required sign boards representing type of material stored in 
the container as directed. 

i. The compliance status of joint committee recommendations: 
1. VPA  proposed  to  arrange  semi-automatic  coverage  system  of  Tarpaulin  industry

cargo Transporting trucks as suggested.  Action plan will be submitted in due course
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please. 
2. VPA ensures for strict compliance of tarpaulin coverage for dusty cargo Transporting

trucks/wagons, including rainy season to avoid spillages. 
3. VPA provided CC Cameras at the required areas for monitoring all the activities and

provision is made in the computer to store one month data for retrieval purpose. 
4. VPA ensures for strict compliance of coal stack heights as per the APPCB consent

conditions. VPA instructed to all traders, BOT/PPP Operators to maintain stack height
as  per  APPCB consent  conditions  and  to  ensure  covering  of  stacks  with  proper
tarpaulins etc vide trade circulars dated 07.11.2022 & 20.02.2023. 

5. VPA maintaining SOP for transportation of cargos through trucks/railway wagons for
Tarpaulin covering of loaded trucks, security check before exit. 

6. VPA  ensures  for  strict  compliance  of  vehicles  fitness  certificate  issued  by  the
competent  authority  for  incoming  trucks  and  outgoing  (loaded)  trucks  VPA
Environment  Task  Force  Team  is  surprising  the  trucks  every  day  during  their
inspection. 

7. VPA ensures  for  strict  compliance  of  displaying  the sticker  showing  valid  vehicle
fitness certificate and pollution certificate in front side of the cargo vehicles. 

8. VPA constituted an Environment Task Force team with 30 members for monitoring of
all  operational  areas in  three 3 shifts  on 24x7 basis  and also  monitoring through
environment command control center. 

9. VPA engaged a separate contract for sprinkling of water on roads at a cost of Rs
80.00 Lakhs per annum. Sprinkling of water is being done at an average of 180 No. of
tankers per day.  The PPP operators have also deployed 20 water tankers per day for
water sprinkling. VPA awarded a separate contract at a cost of Rs 50.00 lakh to clean
the roads and drains on a regular basis. 

10.VPA provided two truck tyre washing facilities in Port area viz i) At ESSAR Jn. In Port
area ).  At  B-  Ramp area and the operator  M/s VGCB also  provided a truck tyre
washing facility at their terminal to control dust emission. 

 
WHEREAS  vide reference  4th cited  the  RO  submitted  the  status  of  compliance  of  the
observations and recommendations of the Joint committee.

 
• The required drawing showing the reorganization of coal and other dusty cargo stacks

was already submitted to the Board vide Lr.No.IENG / ENV / NGT / 2020 / 336 dated
25.02.2020 was submitted. 

• VPA  already  constructed  covered  Sheds  at  the  all  areas  and  proposed  for
construction of 4 covered storage sheds in Port area and the work is in progress. 

• Due to National Security problems with INDIAN NAVY VPA unable to connect the CC
Cameras to APPCB website. 

• The display sign boards were provided as instructed. 
• VPA handling the cargo through closed conveyor system from outer Harbour to Inner

Harbour and from Inner Harbour to Outer Harbour under mechanization of Berths and
not causing any dust pollution.   Provision has been made for closed conveyor for the
berths those under mechanization Program.  Regarding tube conveyor, there is no
possibility for installation of the same in VPA, due to nature cargoes.  

• VPA provided MDSS i).WOB area, ii) S-4 area, iii) L-9 & 17 area, iv) R-2 R-5 area, v)
WQ-7 & 8 berths, vi) NH yard area, TIN godown area, vii) near MG gate and along
coast guard office areas.  PLC already installed at West Ore Berth area.  Work Order
issued for installation of PLC at the other areas and the work is in progress Expected
date of completion is June 2023. 

• VPA deploying  at  an  average  of  80  Nos  /day  NPWs (Non-permanent  works)  for
cleaning  of  cargo  movement  internal  roads  in  Port  area  on  daily  basis  and  a
mechanical sweeping machine is being deployed on the city front roads.  
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• Instructed the PPP operator  M/s  VCTPL  and  the concerned of  Container  Freight
Stations to provide the required sign boards representing type of material stored in
the container as directedThe Port shall  provide display sign boards at  berths and
cargo stocking area showing the details of the berth & cargo handling. 

 
WHEREAS hearing was conducted before the External Advisory Committee (Task Force) of
A.P. Pollution Control Board in its meeting held on 14.03.2023. The representative of M/s.
Visakhapatnam Port Trust (VPT) and EE, RO, Visakhapatnam attended the meeting through
VC.  The  representative  of  VPT  informed  that  they  are  already  complying  with  certain
conditions mentioned as non- compliances observed by the Joint Committee in their final
report  dt.  13.12.2022  submitted  to  Hon’ble  NGT  and  has  initiated  action  to  rectify  the
remaining  conditions.  He  also  informed  that  they  are  already  complying  with  certain
recommendations and have initiated action to implement the recommendations of the Joint
Committee constituted by the Hon’ble NGT in O.A. No. 571 of 2022.

 

After  detailed discussions,  the Committee recommended to review the compliance status
made by the Joint Committee every quarterly and recommended to issue following directions

to  VPT.  Accordingly,  the  Board  hereby  issues  the  following  directions  to  M/s.
Visakhapatnam Port Trust (VPT), Visakhapatnam under Sec.33 (A) of Water
(Prevention and Control of Pollution) Act, 1974 and under Sec.31 (A) of Air (Prevention &
Control of Pollution) Act, 1981 and amendments thereof:

 
1. As committed,  vide letter  dt.23.02.2023,  VPT shall  complete  construction  of

additional covered shed – 1 at R11 area and shed -2 at R11 area by October
2023; Shed – 3 at R10 area by July 2023; shed – 4 at R2 area by September 2023
and 2 covered storage sheds of size 200m x 40m x 17 m and 200 m x30m x 17m
at R6-R9 areas for storing the dusty cargo by September 2023. 

2. VPT shall maintain display sign boards intact at berths and cargo stocking area
showing the details of the berth & cargo being handled. 

3. As committed, VPT shall complete installation of PLC based MDSS system at
the remaining dusty cargo stacking areas by June 2023. 

4. VPT shall continue to clean the internal roads on a daily basis. 
5. VPT shall ensure implementation of directions dt:23.02.2023 issued by them to

PPP operator M/s. VCTPL regarding placing of sign boards (demarcation) on
each container representing type of material stored in the container. 

6. VPT shall expedite implementation of the following recommendations made by
the Joint Committee as reported in their final report dt. 13.12.2022 submitted in
O.A. No. 571 of 2022 to Hon’ble NGT: 
 

a. The  Port  shall  implement  semi-automatic  coverage  system  of  Tarpaulin  in
dusty cargo Transporting trucks/wagons. VPT shall submit action plan for its
implementation within one month. 

b. The  Port  shall  ensure  coverage  of  Tarpaulin  all  sides  of  dusty
cargo  Transporting  trucks/wagons,  including  rainy  season  to  avoid  the
spillages. 

c. The Port  shall  ensure  covering  of  dusty cargo carrying trucks/wagons with
tarpaulins tightened at all sides with ropes and shall avoid overload of dusty
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cargo material. 
d. The  Port  shall  maintain  web  cameras  at  Tarpaulin  sheet  covering

of  trucks/wagon area,  weighbridge,  truck-tyre washing area,  entrance & exit
gate of the ports and shall maintain one month recorded data to produce at the
request of the officer of the concerned authorities during their inspection. 

e. The  Port  shall  maintain  coal  stocking  heights  as  per  the  APPCB  consent
conditions. 

f. VPT  shall  complete  construction  of  closed  sheds  for  storage  of  dusty
cargo as per the committed time schedules. 

g. The port  shall  maintain Standard  Operating  Procedure  for  transportation  of
cargos through trucks/railway wagons for Tarpaulin covering of loaded trucks,
security check before exit. 

h. The  port  shall  ensure  vehicles  fitness  certificate  issued  by  the  competent
authority for incoming trucks and outgoing (loaded) trucks. 

i. The port shall ensure that the cargo transport trucks display sticker showing
valid  vehicle  fitness  certificate  and  pollution  certificate  in  front  side  of  the
vehicles. 

j. The port shall continue to deploy task force teams to verify the dusty cargo
vehicle movement to monitor proper covering of Trucks/wagons with tarpaulin,
covering of dusty cargos at stacking yards, spillage of materials, overloading
of Trucks etc. 

k. The port shall carryout regular wetting of the internal roads and shall remove
the sludge accumulated in drains from time to time to avoid contamination of
surrounding water bodies. 

l. The  port  shall  upgrade  existing  truck  tyre  washing  system  to  two  stage
automatic truck-tyre washing system to control dust emissions. 

 
7. The Port shall submit quarterly status report on the above directions until 100%

compliances are achieved. 
 
 
The above directions are issued without prejudice to the rights & contentions of this
Board in any Court of Law. 
 
You  are  hereby  directed  to  note  that,  should  you  violate  any  one  of  the  directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention & Control
of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control of Pollution)
Amendment  Act,  1987 without  any  further  notice,  in  the  interest  of  Public  Health  and
Environment.
 
This Order comes into effect from today i.e.,27/04/2023

 
 

                                                                                                              B
Sreedhar Ias                      

MEMBER SECRETARY 
 
To
The occupier,
M/s. Visakhapatnam Port Trust, 
Port Area, 
Visakhapatnam.
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Copy to:
 

1. The Joint Chief Environmental Engineer, Zonal Office, Visakhapatnam for information 
and necessary action.  

2. The Environmental Engineer, Regional Office, Visakhapatnam for information and 
necessary action. 
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ANDHRA PRADESH POLLUTION CONTROL BOARD
Paryavaran Bhavan, Head Office, Opp: JAMAC Housing Complex,

APIIC Colony Road, Gurunanak Colony, Vijayawada - 520007.
Phone: 0866-2463200,  Website: https://pcb.ap.gov.in

 

Order No.755/APPCB/HO/ECS/OA571/VSP/2023-                          27/04/2023
 

DIRECTIONS
 
Sub:APPCB  –  HO -  ECS  -  M/s.Adani  Gangavaram Port  Ltd.,  (M/s  Gangavaram port),

Gangavaram  village,  Pedagantyada  (M)  Visakhapatnam  District –  Joint  Committee
observations in O.A No. 571 of 2022  - Hon'ble NGT, New Delhi order dated 19.12.2022
in O.A No. 571 of 2022 – Show cause notice issued –reply furnished   - EAC hearing
held on 14.03.2023 - Directions - Issued - Reg.
 

Ref: 1. CFO & HWA Order dt.13.01.2016 and of CFO order valid up to 31.12.2025. 
2. Show Cause Notice Order No. 724/APPCB/ERM/TF/V/SP/2023 Dt. 10.02.2023. 
3. Gangavaram Port Ltd., reply submitted on 23.02.2023. 
4. Ro report dated 10.03.2023. 
5. External Advisory Committee (Task Force) meeting held on 14.03.2023. 

***
 
WHEREAS, you are operating the port facility in the name & style of M/s. Gangavaram Port
Ltd  located  at  Gangavaram,  Pedagantyada  (M)  Visakhapatnam  District  and  engaged  in
cargo handling of Coal, Iron ore, Agri products, Slag, Lime stone, Fertilizers, and General
Cargo etc. in an extent of about 1800 Acres.
 
WHEREAS, vide ref. 1st cited, the facility has obtained CFO & HWA of the Board vide order
dated 13.01.2016 valid up to 31.12.2020 and subsequently the port obtained auto renewal of
CFO order for the period upto 31.12.2025 for handling of Coal 25.0 MMTPA, Fertilizer 2.50
MMTPA, Lime stone 2.50 MMTPA, Industrial raw material 3.50 MMTPA, Bulk Alumina 1.50
MMTPA etc., with a total capacity of 40.95 MMTPA along with conditions.
 
WHEREAS, Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon’ble
NGT complaining that residents of Visakhapatnam are suffering from air & water pollution
problems due to improper transportation of materials by M/s. Visakhapatnam Port Trust and
M/s. Gangavaram Port Limited. 
 
WHEREAS, the Hon’ble NGT took cognizance of the complaint and heard the matter on
07.09.2022 and issued order on 07.09.2022 and constituted a joint committee to verify the
factual position.   The Joint committee submitted the final report dated.13.12.2022   and the
same is communicated to  M/s. Gangavaram Port Limited.
 
WHEREAS,  the Joint  Committee observed the following non-  compliance's  of  conditions
stipulated in the Consents granted by APPCB with respect to your port facility :
 

• The Gangavaram Port Limited (GPL) shall not stock the materials more than 12 mts
height where MDSS system available and shall maintain stack height of 10 meters at
manual stack yards. 

• The  Gangavaram  Port  Limited  (GPL)  shall  maintain  fully  mechanized  handling
equipments for loading and unloading operations for  dusty cargo to the maximum
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extent possible. 
 
WHEREAS, the  Joint  Committee  made  the  following  recommendations,  pertains  to  both
ports :
 

a. The Ports shall implement semi-automatic coverage system of Tarpaulin
in dusty cargo Transporting trucks/wagons. 

b. The Ports shall ensure 50% of coverage of Tarpaulin all sides of dusty
cargo Transporting trucks/wagons, including rainy season to avoid the
spillages. 

c. The Ports shall ensure covering of dusty cargo carrying trucks/wagons
with tarpaulins tightened at all sides with ropes and shall avoid overload
of dusty cargo material. 

d. The  Ports  shall  provide  separate  web  cameras  at  Tarpaulin  sheet  covering  of
trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit gate of the
ports and shall maintain one month recorded data to produce at the request of the
officer of the concerned authorities during their inspection. 

e. The Ports shall maintain coal stocking heights as per the APPCB consent
conditions. 

f. The ports shall maintain Standard Operating Procedure for transportation
of cargos through trucks/railway wagons for Tarpaulin covering of loaded
trucks, security check before exit. 

g. The ports shall ensure vehicles fitness certificate issued by the competent
authority for incoming trucks and outgoing (loaded) trucks. 

h. The ports dusty cargo transport trucks shall display sticker showing valid
vehicle fitness certificate and pollution certificate in front side of the
vehicles. 

i. The Traffic Department shall exhibit No parking Zones along the both
sides of road between ROB (Road over Bridge) near Gangavaram Port to
National Highway via Y-Junction & Jug junction. 

j. The ports shall constitute a separate task force teams to verify the dusty
cargo vehicle movement to monitor proper covering of Trucks/wagons
with tarpaulin, spillage of materials and overloaded Trucks. 

k. The ports shall carryout regular wetting of the internal roads and shall
remove the sludge accumulated in drains time to time to avoid
contamination of surrounding water bodies. 

l. The ports shall upgrade existing truck tyre washing system to two stage
automatic truck-tyre washing system to control dust emissions. 

 
 
WHEREAS vide ref. 2nd cited, the Board issued show cause notice on 10.02.2023 to the Port
on the observations of the joint committee.

 
WHEREAS vide ref. 3rd cited, you have submitted reply to the Show cause notice vide letter
dt. 23.02.2023 as below:
 

• GPL is always maintaining height below 10 m in manual stack yards by exhibiting
wetting of stacks through cannon mounted DSS tanker height of which is not more
than 12 meter. (Tank height is 6 meter and water force is maximum up to 6 meter). It
was practically demonstrated by operating cannon mounted DSS tanker in manual
stack yards. 

 
• In MDSS area also by demonstration, it was explained that water can reach up to 15

meter height  through canons and stacker reclaimer  also can reach up to max 15
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meter as per the design and committee found height of stacks well within norms of 12
meter.  Therefore, we hereby once again confirm to you that  the height  of coal in
MDSS area and in manual stack yards will always be in compliance as per conditions
granted under consent. 

 
• AGPL handles different types of cargoes including coal, iron ore, fertilizer, limestone,

food grains and steel products etc, as per Environment permissions obtained from
authorities AGPL has established and is currently operating 9 No. of Berths. Out of
which 3 Berths ie, Berth No.4, 5 8 6 are fully mechanized berths and the remaining 6
berths 1, 2, 3, 7, 8 semi-mechanized, berth 9 is Container berth. 

 
• To the  maximum extent  possible  dry  cargo such  as  coal,  iron  ore  etc.,  is  being

handled through a mechanized system only Some of the Agri. Fertilizers & Mineral
cargo belonging to various co-operatives, public & private companies are hygroscopic
in  nature  with  peculiar  molecular  size  &  shape  and  need  to  be  handled  in  semi
mechanized way to retain their inherent characteristics.  

 
• All  yard  machines  are  equipped  with  plain  Dust  control  systems  with  dedicated

storage 
 
WHEREAS, vide  reference  3rd cited  the  RO submitted  the  status  of  compliance  of  the
observations and recommendations of the Joint committee:
 

• The GPL not stocking materials more than 12m height where MDSS system available
and shall maintain stack height of 10mts at manual stack yards. 

• AGPL established  16 no’s of already established semi-automatic coverage system of
Tarpaulin in dusty cargo Transporting trucks/wagons. 

• AGPL is ensuring 50% of coverage of Tarpaulin all sides of dusty cargo Transporting
trucks/wagons, including rainy season to avoid the spillages. 

• AGPL is maintaining coal stocking heights as per the APPCB consent conditions. 
• AGPL  is  maintaining  Standard  Operating  Procedure  for  transportation  of  cargos

through trucks/railway wagons for Tarpaulin covering of loaded trucks, security check
before exit. 

• AGPL is ensuring vehicles fitness certificate issued by the competent authority for
incoming trucks and outgoing (loaded) trucks. 

• The AGPL constituted a separate task force teams to verify the dusty cargo vehicle
movement to monitor  proper covering of  Trucks/wagons with tarpaulin,  spillage of
materials and overloaded Trucks. 

• The AGPL is carryingout regular wetting of the internal roads. 
• The upgradation of  existing truck tyre washing system to two stage automatic truck-

tyre washing system to control dust emissions is under progress. 
 
WHEREAS, hearing was conducted before the External Advisory Committee (Task Force) of
A.P. Pollution Control Board in its meeting held on 14.03.2023. The representatives of the
industry and EE, RO, Visakhapatnam attended the meeting through VC. The representative
of  M/s.Adani  Gangavaram  Port  Limited  (M/s  Gangavaram  port),  informed  that  they  are
already complying with the conditions mentioned as non- compliances observed by the Joint
Committee in their final report dt. 13.12.2022 in O.A. No. 571 of 2022 submitted to Hon’ble
NGT.Also informed that they are already complying with certain recommendations and have
initiated action to implement the recommendations of the Joint Committee constituted by the
Hon’ble NGT.
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After detailed discussions, the Committee recommended to review the compliance status
made by the Joint Committee for every quarterly and recommended to issue following

directions to  M/s.Adani Gangavaram Port Limited (M/s Gangavaram port). 

Accordingly,  the  Board  hereby  issues  the  following  directions  to  M/s.Adani
Gangavaram Port Limited (M/s Gangavaram port) under Sec.33 (A) of Water
(Prevention and Control of Pollution) Act, 1974 and under Sec.31 (A) of Air (Prevention &
Control of Pollution) Act, 1981 and amendments thereof:

 
1. The Gangavaram Port Limited (GPL) shall not stock the materials more than 12

mts height where MDSS system is available and shall maintain stack height of
10 meters at manual stack yards. 

2. The Gangavaram Port Limited (GPL) shall maintain fully mechanized handling
equipments  for  loading  and  unloading  operations  for  dusty  cargo  to  the
maximum extent possible. 

3. GPL shall  ensure  continuous compliance  of the following recommendations
made by the Joint Committee as reported in their final report dt.  13.12.2022
submitted in O.A. No. 571 of 2022 to Hon’ble NGT: 

a. The  Port  shall  maintain  the  16  no’s  of  already  established  semi-automatic
coverage system of Tarpaulin in dusty cargo Transporting trucks/wagons. 

b. The  Port  shall  ensure  coverage  of  Tarpaulin  all  sides  of  dusty
cargo  Transporting  trucks/wagons,  including  rainy  season  to  avoid  the
spillages. 

c. The Port  shall  ensure  covering  of  dusty cargo carrying trucks/wagons with
tarpaulins tightened at all sides with ropes and shall avoid overload of dusty
cargo material. 

d. The  Port  shall  maintain  web  cameras  at  Tarpaulin  sheet  covering
of  trucks/wagon area,  weighbridge,  truck-tyre washing area,  entrance & exit
gate of the ports and shall maintain one month recorded data to produce at the
request of the officer of the concerned authorities during their inspection, as
being monitored through integrated security control room by GPL. 

e. The  Port  shall  maintain  coal  stocking  heights  as  per  the  APPCB  consent
conditions. 

f. The Port  shall  maintain Standard  Operating Procedure  for  transportation of
cargos through trucks/railway wagons for Tarpaulin covering of loaded trucks,
security check before exit. 

g. The  Port  shall  ensure  vehicles  fitness  certificate  issued  by  the  competent
authority for incoming trucks and outgoing (loaded) trucks. 

h. The Port shall ensure that the cargo transport trucks display sticker showing
valid  vehicle  fitness  certificate  and  pollution  certificate  in  front  side  of  the
vehicles. 

i. The Port to extend necessary support to the Traffic Department to exhibit no
parking zones along the both sides of road between ROB (Road over Bridge)
near Gangavaram Port to National Highway via Y-Junction & Jug junction. 

j. The Port shall continue to deploy task force teams to verify the dusty cargo
vehicle movement to monitor proper covering of Trucks/wagons with tarpaulin,
covering of dusty cargos at stacking yards, spillage of materials, overloading
of Trucks etc., 

k. The Port shall carryout regular wetting of the internal roads and shall remove
the sludge accumulated in drains from time to time to avoid contamination of
surrounding water bodies. 

l. The  Port  shall  upgrade  existing  truck  tyre  washing  system  to  two  stage
automatic  truck-tyre  washing  system  to  control  dust  emissions,  within  six
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months as committed. 
m.The Port shall submit quarterly status report on the above directions until 100%

compliances are achieved. 
 

 

The above directions are issued without prejudice to the rights & contentions of this
Board in any Court of Law. 
 
You  are  hereby  directed  to  note  that,  should  you  violate  any  one  of  the  directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention & Control
of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control of Pollution)
Amendment  Act,  1987 without  any  further  notice,  in  the  interest  of  Public  Health  and
Environment.
 
This Order comes into effect from today i.e., 27/04/2023

 
 

                                                                                                               B
Sreedhar Ias                     

MEMBER SECRETARY 
To
The occupier,

M/s. M/s.Adani Gangavaram Port Limited (M/s Gangavaram port)
Gangavaram, Pedagantyada (M),
Visakhapatnam District.
 
Copy to:

1. The Joint Chief Environmental Engineer, Zonal Office, Visakhapatnam for information
and necessary action.  

2. The Environmental  Engineer,  Regional  Office,  Visakhapatnam for  information  and
necessary action. 
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VISAKHAPATNAM PORT AUTHORITY
(fiiinistry of PorE, Shipping a w.t.tu.y., covr. orlndi.)
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No.: I ENG/APPCB/NGT/Directions/2023
Dale. 07.05.2024

Sir,

Sub:APPCB-Ho_ECS-M/s.VisakhapatnamPortTrust'PortArea'
Visakhapatnam - Joint committee observations in o.A. 571of 2022 - Hon',ble

NGT, New Delhi order dated 1 9.12.2022 - Compliance report - Reg'

Ref: Order No. 724tAPPCBIHO/ERM/OA57IA/SP12021-54 dated 27 04 2023

ln this connection, the compliance status on the subject as on 07.05.2024 is enclosed

and sent herewith for information please.

Encl: As above
Yours faithfully,

^..-,-
N"latt'^'

CHIEF ENGINEER

Visakhapatnam Pod Authonty, Visakhapatnam - 530 035, Phone : (91) + 891-2562758, Fax : (91) + 891-2565023

Esnqrgurq +i qr0-+,tqt, Rmw-Eg - s3o o3s, st{ : (91) + 891-2s627s8 q-tr . (e1) + 8e1-2s6s023
E-mail : chairman.vpt@gov.in

To
The Environmental Engineer,

Regional Office, APPCB,

D.No. 39-33-20/4/1 ,

Madhavadhara, VUDA ColonY,

VISAKHAPATNAM - 53001 8.

Kind reference is invited Please.
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Sub:

VISAKHAPATNAM PORT AUTHORITY

Compliance Report on APPCB Directions Order No. lZ4lAppCBtHO/ERM/ OAS71/
VSPI 2021-54 daled 27.04.2023

st.
No.

B External Advisory CommitteeAPPC
EAC Task Force Directions VPA Compliance Status as on 07.05.2024

1 committed, vide letter dt. 23.02.2023,
VPT shall complete construction of
additional covered shed - 1 at R-1 1

area and shed-2 at R-'l 1 area by
October 2023, shed-3 at R-10 area by
July 2023, shed4 at R-2 area by
September 2023 and 2 covered storage
sheds of size 200m x 40m x 17m and
200m x 30m x 17m at R6-R9 areas for
storing the dusty cargo by September
2023.

As
As committed by VPA vide its letter dated
23.02.2023 the status of construction of (four) 4
covered sheds is furnished here

hs are enclosed as Annexure - |

Shed.
No.

Location & Cost
of Covered

Sheds

Status of
Sheds

Cargo
Stored

1
Shed No.1 at R-

11 area Completed
Dusty Cargo
Stored and
Sheds put
into use.

2 Shed No.2 at R-
't.1 area Completed

3
Shed No.4 at R-2

area Completed

4

Work in
progress and

will be
c6mpleted by

June,2024

Pho

under:

la

Co plied.

2 T Shall maintain display sign boards
intact at berths and cargo stocking area
showing the details of the berth & cargo
being handled.

VP
Display boards were piovided at Berths and
Stock yards showing the details of berths and
cargo being handled.

are enclosed as Annexure - llPhoto ra hs

Complied.

3 committed, VPT shall complete
installation of PLC based MDSS system
at the remaining dusty cargo stacking
areas by June 2023

As

enclosed as Annexure - lll

VPA provided PLC based MDSS at the following
areas as per commitment:
D. WOB area, ii). L-9 & L-17 area, iii). R-2 & R-5
area., iv). WQ-7 & B berths, v). NH yard & TINA
godown area, vi). Near MG gate and along
coast guard office area.

Phot ra hs are

Complied.

4 PT shall continue to clean the internal
roads on a daily basis.

Complied.
Regular cleaning of internal roads is done on
daily basis both manual and also deployed
3no.s of Mechanical road sweeping machines.

Pho as Annexure - lVta hs are enclo( T shall ensure implementation of
directions dt 23.02.2023 issued by them
to PPP operator M/s. VCTPL regarding
placing of sign boards (demarcation) on
each container representing type of
material stored in the container.

VP Com
A sticker showing the d
is pasted on each container under. the

entative of customssupervision of repr
department.

d as Annexure-Ph ra hs are encl

lied.
ails of .type of material

r) VPT shall expedite implementati
Joint Committee as reported in t
571 of 2022 to Hon'ble NGT:

the following recomm
nal report dt. 13.12-202

on of
heir fi submitted in O.A. No.

dations made by the

Shed No.3 at R-
10 area
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coverage system of Tarpaulin in dusty
cargo Transporting trucks/wagons. Vpi
shall submit action plan for its
implementation within one month

The Ports shatilmplement semi-automatic

Ph

ti atic
rti

VG

oc m dep
AVP tm enlem np S m -automs cove ra eo

m of ta a U n udsyste on carp o Transty nrg spo stru no S at Bccks/wag rm n n o art arep

ed as Annexure - Vlta hs are enclosThe ports
Taipaulin
Transportin
rainy seaso

ensure coverage of
all sldes of dusty cargog trucks/wagons, including
n to avoid the spillages.

sha ll Complied.
VPA strictly ensuring coverage of
dusty cargo transporting trucks and
all sides including rainy season as
avoid the spillages.

as Annexure-VIlPhoto Co res are enclosed

tarpaulin to
wagons on
directed to

C The ports shall e
cargo carrying
tarpaulins tighte

nsure covering of dusty
trucks/wagons with

ned at all sides with
ropes and shall avoid overload of dusty
cargo material.

Complied.
VPA strictly ensuring coverage
dusty cargo transporting trucks a
all sides including rainy season
avoid the spillages.

of tarpaulin to
nd wagons on
as directed to

d as Annexure-VllPhoto Co ies are enclose
d

Tarpaulin sheet covering of
trucks/wagon area, weighbridge, truck_
tyre washing area, entrance & exit gate
of the ports and shall maintain -one

month recorded data to produce at the
request of the officer of the concerned
authorities during their inspection.

The ports shall maintain web cameras at Complied.
CC Cameras were piovided
covering Weighbridges, Truck
and Entrance & Exit of VpA
stack yards. Data storage is bein

VPA provided CC Cameras at all the areas i.e. i)
we.igh^bridge areas, ii) T.T.W areas, iii) at th;
entry & exit of all CISF gates in port aiea and
maintaining 1 month recorded data as
suggested.

as Annexure - Vlllra hs are enclosedPh

at all areas
Tyre Washing

gates including
g maintained.

The ports shall
heights as per

maintain coal stocking
the APPCB consent

conditions.

Complied.
VPA Skictly ensuring the stack h
the CFO conditions issued by A
upto 10m at VGCB & VSpL term
6m at VPA stack yards.

eights as per
PPCB. i.e. i)
inals, ii) upto

sed as AnnexureJXPhoto Co ies are enclof
closed sheds for storage of dusty cargo
as per the committed time schedules.

ete construction ofVPT shall compl Complied.
VPA completed 3 covered storage s
area out of 4 sheds as commiited
storage shed work is in progr6ss
completed by June, 2024.

osed as Annexure - lta hs are enclPhot

heds in port
. 1 covered
and will be

s
Operating Procedure for transportation
of cargos through trucks/railway wagons
for Tarpaulin covering of loaded trjcks,
security check before exit.

The port shall maintain Standard
.VPA strictly enforcing the transportation of
cargoes through trucks / railway wagons for
tarpaulin covering of loaded trucks, strict-ly check
before. exi-st as per the standard ofur"ting
procedure for trucks and wagons.

sed as Annexure-XPhoto Co ies are enclo

Complied.

n

certificate issued by the
ensure vehicles fitness

competent
trucks and

The port shall

author for incomin
VPA ensuring
trucks and ou

the vehicles incoming
ucks fitness certificates

all
tr

that
oin

Complied.

b
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outgoing (loaded) trucks. issued by the compete
monitored by central
(CISF). lt is also ens
are issued to the veh
certificate.

Photo ra hs are en

authority which is being
industrial security force
re that the RFID passes
cles having valid fitness

sed as Annexure - Xl
The port shall ensure that the cargo
transport trucks display sticker showing
valid vehicle fitness certificate and
pollution certificate in front side of the
vehicles.

.Co
VPA strictly ensuring
trucks display sticke
fitness certificate and
side of the vehicle
VPA and environmenta

Ph ra hs are encl

plied.
at.the cargo transporting
showing valid . vehicle
Ilution certificate in front
directed through CISF,
task force team

d as Annexure - XII
) The port shall constitute to deploy task

force teams to verify the dusty cargo
vehicle movement to monitor proper
covering of Trucks/wagons with
tarpaulin, covering of dusty cargo at
stacking yards, spillage of materials,
overloading of Trucks etc.

movement and to mo

VPA constituted Tas
members of supportin
basis to verify the

Rail wagons and to ba
loaded vehicles to ply i

Pho ra hs are enclo

Co rplied.
r Force team with 21
staff to monitor on 24x7
dusty cargo vehicle

itor coveiing of Trucks I
r the unfit vehicles, over
rVPA roads.

sed as Annexure - Xlll )
The port shall carryout regular wetting of
the internal roads and shall remove the
sludge accumulated in drains from time
to time to avoid contamination of
surrounding water bodies.

VPA ensuring regular
removal of sludge

through outsourcing at
annum at an average
day.

Similarly the trade also
tankers per day to spri
stack yards to avoid
vehicle movement.

contamination of surro
ensured regular

Co

rrranging 20 no. of water
rkle on internal roads of
dust generation during

plied.
cleaning of drains for

accumulated to avoid
nding water bodies. VPA
ing of internal roads,
r.cost of 80.00 lakhs per
rf 180 no. of tankers per

The Port shall upgrade existing truck
tyres washing system to two stage
automatic truck tyre washing system to
control dust emissions-

VPA up graded the tru
Port area. i.e. i) at B-
terminal area by provi
vehicle tyres and ch
conditions.

Photo ta hs are enclo

Com plied.
< tyres washing facility in
mp/S4 area ii) at VGCB
ling washing facility for
rsSis as per the site

;ed as Annexure - XIV)

i

k
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Annexure - I 

Newly Constructed Covered Storage Sheds Details 
In addition to the above, VPA proposed for construction of 4 covered storage sheds in Port area 

and the work is in progress in the following areas: 
Location & Cost of 

Covered Sheds 
Size of the Facility with Dust 

Suppression/ Fire Fighting System 
 Storage Capacity 

in Tons Target Date 

Shed No.1 at  R-11 area Size: 400m x 40m x 17m 1,12,000 
Completed 

Shed No.2 at R-11 area Size: 300m x 40m x 17m 84,000 

Shed No.4 at R-2 area Size: 200m x 30m x 17m 42,000 Completed 

Shed No.3 at R-10 area Size: 200m x 40m x 17m 56,000 
In Progress 

target by June, 
2024 

Total Capacity of Sheds 2,94,000    
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Annexure - II 

Display, Sign Boards at Stack Yards in Port Area  
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Annexure - III  

PLC Based MDSS (Mechanical Dust Suppression System) 
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Annexure - IV 

Roads Cleaning with Mechanical Sweeping Machine and by Manually  

 
 

 
 
 

 

Regularly Cleaning of Drains 
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Annexure-V 

Demarcation of each Container at Container Terminal 
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Annexure - VI 

 
 

Platform for covering of Tarpaulin on Trucks 
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Annexure - VII 

 
Trucks covered with Tarpaulins 
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Wagons are covered with Tarpaulins 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

34

34



 
Annexure-VIII 

CCTv Cameras covered all Port Exits and Weigh Bridges 
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  Annexure - IX 

Cargo Stacks are Covered with Tarpaulins 
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 SOPs for Tarpaulin Covering on Trucks and Wagons 
Annexure - X 
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Annexure-XI 

 

Vehicles Inspected by Task Force Team 
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Annexure-XII 

Vehicle Fitness and Pollution Certificates are displayed in Front of the Vehicle 
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 Annexure-XIII 

  
Command Control System with Body Warn Cameras and Walky Talky 
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Annexure-XIV 

Two Stage Truck Tyre Washing Facility Established at PPP Operator 
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Annexure - A1
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Annexure - A2
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Security 

 
 

 
Title : Traffic Safety Management 

Doc. No.   : SEC/PROC/14 
Rev. No.   : 04 
Rev. Date : 01/08/2021 
Page No.  : 1 of 4 

   
1.0  Purpose : The purpose of this document is to present the Security 

operations involved in Traffic Safety management. 
 

2.0  Scope : The scope of the SOP covers process of regulating traffic 
movement, implementing traffic safety measures through 
engineering/road layout and traffic safety education and 
awareness drive/initiatives. 
 

3.0  Reference : 1) Group Security Procedure Manual 
2) Security Operating Procedure Manual – APSEZ (3.14) 
3) ISO 9001: 2015 
4) ISO 14001: 2015 
5) ISO 45001:2018 
 

4.0  Responsibility : 
 
 
 

1) The overall responsibility and authority for establishing, 
maintaining and updating this process lies with Vertical 
Security Head. 

2) The overall responsibility for implementing this process lies 
with Head security or the officer designated by him. 
 
 

5.0  Process Map : 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

APSEZ Security 

Access 
Control 

People and 
Vehicle 

Physical 
Asset 

Protection 
Management 

Access 
Control 
Material 

Asset 
Protection 

Central 
Coordination 

Traffic Safety 
Management 

Intelligence & 
Vigilance 

Management 

Traffic Safety 
Management 

Information 
Network 

Management 

Incident 
Management 

& 
Investigation 

(FIR) 

Security 
Control 
Room 

Operations 

Security 
Governance 

Management 

Security 
Automation 

Maintenance 

Security 
Enforcement & 

Debit Note 

Permission for 
Photography 

Access 
Control – 
Company 
Material 

Access Control – 
Non Adani Material 

Access Control – Dry 
Cargo Movement 
(Import / Export) 

Sample Material 
Movement 

Access Control – 
Liquid Material 

Movement 

Access Control – 
Scarp Material Sale 

& Disposal 
Management 

Access 
Control – 

Management 
- People 

Entry Permit 
Management 
- Workforce 

ID card 
Management 
- Employees 

VIP and 
Visitor 

Management 

Access 
Control – 

Vehicle and 
Access 
Permit 

Access Control – 
Container 

Movement (Import / 
Export) 

L2 

L1 

L3 

Annexure - A3
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Security 

 
 

 
Title : Traffic Safety Management 

Doc. No.   : SEC/PROC/14 
Rev. No.   : 04 
Rev. Date : 01/08/2021 
Page No.  : 2 of 4 

   
6.0  SIPOC Framework : 

 
 

 
Supplier : Transporter / Vendors / Port & non Port vehicle movement 

 
Input : Vehicular Movement 

 
Process:   Traffic Safety Management (Screening, Validation and 

logging) 
 

Output :  Entry/Exit grant, Entry deny and movement record 
 

Customer : Transporter / Vendors / Port & non Port vehicle movement  

 
7.0  Key Performance 

Indicator :  
1) Traffic incidents Count 
2) Ensuring uninterrupted Traffic movement  
 

8.0  Process Flow Diagram: 
 

 

Start

Traffic Engineering

Traffic Safety 
Management

Traffic Education / Awareness Traffic Regulation  /Enforcement

Survey / Re-survey of Road 
Risks with concerned teams 

(audits or improvement as LFI)

 Change of Road infrastructure 
– signage, boards, barriers, 

road-marking, lights etc.

Prepare Training calendar 
for all Adani / non Adani 

port users and conduct the 
training sessions

Maintain Record / 
Generate MIS

Circulate E- Flyers, E 
Training awareness 
presentations, traffic 

rules etc.

Conduct Road Safety 
Week and Traffic 

Education Programs

Monitor traffic flow/
parking management/

event/incident 
management thru static 
or mobile traffic patrols

Traffic Naka / Flying 
Squad / Speed checks / 

Surprise checks

Violators will be 
counselled and/or 

initiation of debit note 
as per policy

STOP

 
 

 

 

 

 

 

 

 

69

69



 

 
Security 

 
 

 
Title : Traffic Safety Management 

Doc. No.   : SEC/PROC/14 
Rev. No.   : 04 
Rev. Date : 01/08/2021 
Page No.  : 3 of 4 

   
9.0 Procedure / Activity / work element / Task : 

Sr. 
No. 

Activity Document 
Reference 

Responsibility 

9.1  

Traffic team will ensure road engineering 
through regular audits and surveys. Audits will be 
carried out by forming teams from site 
management, safety and concerned area owner. 

Traffic Team 
Standing 

Orders 

Traffic Safety 
In-charge 

9.2  
In case of traffic incident, based on investigation 
and extraction of LFI, traffic infrastructural 
improvements will be captured in the PIR. 

PIR 
Traffic Safety 

In-charge 

9.3  
The outcome of the audits / LFI will be approved 
by management and site management will 
ensure the implementation. 

PIR 
Asset 

Management 
Team 

9.4  

Traffic team will conduct regular traffic training 
awareness sessions as per training calendar. 
Traffic team will also circulate pamphlets, display 
banners from time to time. Traffic team will 
coordinate conduct of traffic safety week with 
various activities (like organising safety quiz, 
organising marathon etc.) for increasing traffic 
safety awareness. 

Training 
Calendar 

Traffic Safety 
In-charge 

9.5  

Traffic team, based on traffic heat-map survey, 
will decide and deploy the static traffic 
monitoring points during shift hours, or even 
during non-shift hours if required. 

PIR/ SEPS Traffic Safety 
In-charge 

9.6  

In addition to static points, traffic team will 
remain on patrolling to ensure the smooth traffic 
movement, check cargo spillage, coverage of 
loaded trucks with tarpaulin and to respond to 
incident (as notified from field or from SCR). 

Incident 
Reports / Case 

Files 
Traffic team 

9.7  
Traffic guards will wear reflective jackets while 
performing traffic regulation duties and will wear 
prescribed PPEs. 

PIR Traffic team 

9.8  
In case of traffic incident, action and response 
will be as per Annexure 1 of SOP SEC / PROC /-18. 

SEC / PROC /-
18.  Traffic Team 

9.9  

Traffic team take action as per laid down 
procedure and also will ensure investigation of 
traffic incident with concern teams, release of 
report and extraction of LFIs. 

SEC / PROC /-
18. 

Traffic Safety 
In-charge. 

9.10 

Security Traffic team will regulate the traffic 
movement and respond to emergencies / jams / 
incident / accident inside Port (as applicable) and 
on need basis will respond to Outside under 
mutual aid. All FACs/ MTCs/ Fatal cases will be 
treated seriously and properly investigated. 

Incident 
Reports / Case 

Files 
Traffic Team 
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Doc. No.   : SEC/PROC/14 
Rev. No.   : 04 
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10.0 Risk & Control : 
 

10.1. Operational & Business Risk – Nil (Risk under considerable limit) 
10.2. Environment Risk – Nil (Risk under considerable limit) 
10.3. Safety Risk – Nil (Risk under considerable limit) 

 
11.0 Records : 

Sr. 
No. 

Record Title Record No. File Name / 
No. 

Location Maintained 
By 

Retention 
Period 

1 PIR/ISMS  System Log PIR Report SCR Shift 
Officers 

1 Years 

2 
Incident Report 
/ Case file 
(Fatal) 

System Log 
Incident 
Report 

Traffic 
Office Traffic team 3 Years 

 

12.0 Note : 
 
Debit / Violation charges will be site specific based on Site management & TMSC. 
 
Work Instruction (14) Traffic Safety Management as reference document. 

 

 

* * * * * 
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